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PAPERS LAID ON THE TABLE—-
Contd,

NOTIPICATION RE. REDUCTION IN EXPORT
DUTY ON CARDAMOM

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHA]I BAROT): I beg to lay
on the Table a copy of Notification
No. 123/80-Customs (Hindi and Eng-
lisph versions) published in Gazette of
India dated the 20th June, 1980 to-
gether with an explanatory memoran-
dum regarding reduction in export
duty on Cardamom, under section 159
of the Customs Act, 1962. [Placed in
Library. See No. LT—939/80]

MR. CHAIRMAN: Now the hon.
Minister of Railway will reply. He
may please reply while sitting, be-
cause he is not well.

14.06 hrs

RAILWAY  BUDGET, 1980-81—
GENERAL DISCUSSION—Contd.
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